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C. A No. 3984 OF 2004

I TEM No. MM+ 4 Court No. 1 SECTI ON XV

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A No. 2 of 2004 in
Civil Appeal Nos. 3984 & 3985 of 2004

Madan Lal Bora Appel lant (s)
VERSUS
Ratni Devi & Os. Respondent (s)

(for directions)

Date : 30/09/2004 This Petition was called on for hearing today.
CORAM :
HON BLE THE CHI EF JUSTI CE

HON BLE MR, JUSTI CE G P. MATHUR
HON BLE MR, JUSTI CE P. K. BALASUBRAMANYAN

For Appellant (s)M. Shiv Sagar Tiwari, Adv.

For Respondent (s)Ms. Pratibha Jain, Adv.(NP)

UPON bei ng nmentioned by the counsel the Court made the foll ow ng

ORDER

Taken on board.
The tinme for depositing the anount of costs is extended by two weeks from today.

I.As. stand disposed of.

(D.P. WALI A) (RADHA R BHATI A)
COURT MASTER COURT MASTER



